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18 MARCH 1955 950

WRITTEN ANSWERS TO QUESTIONS
Dacorries IN TRIPURA

*968. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that the
number of dacoities in the border
areas of Tripura have recently in-
creased;

(b) the reasons therefor; and

(c) what steps have been taken to
give relief to the sufferers and to
protect the life and property of the
people?

The Minister of Home
(Pandit G. B. Pant): (a) No.

(b) and (c). Do not arise.

Affalrs

Lire INSURANCE CouNcIL

*971. Shri K. P. Tripathi: Will the
Minister of Finance be pleased to
state:

(a) whether it is a fact that the
Executive Committee of the Life In-
surance Council has decided to place
a limit on the reduction in normal
premium rates of the Insurance Com-
panies;

(b) if so, the reasons therefor; and

(¢) whether Government have ap-
proved this decision?

The Minister of Revenue and
Civil Expenditure (Shri M. C. Shah):
(a) The Executive Committee have
not limited the reductions in premium
rates but have placed certain restrie-
tions in the way of insurers before
they are able to effect any reduction
in their rates.

(b) This was done in order to
avold any sudden dislocation in the
insurance business caused by a possi-
ble rate war between the companies.

(¢c) The Executive Committee’s
function is to aid and advise the
insurers and there is, therefore, no
question of Government approving
the decision.





